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.tae are accordingly b'einJ aaociatc!d 
with Norwelian counter-parts and 
WOJ1l in close cooperation with them. 

(b) Does not ariae. 

Foreign Aid for ArriclI1tllral Develop-
meDt In VariollS states 

2209. SHRI GADILINGANA . 
GOWD: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
state: 

(a) the quantum of aid received 
from foreign countries fOr the deve-
lopment of agricultUre in the states 
ot Bihar. Uttar Pradesh, Madhya 
Pradesh, Andhra Pradesh during the 
las' five years; and 

(b( the amount utili~ed so far state-
wise and the rate of 'agricultural 
growth recorded as a consequence of 
the aid? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI 
ANNASAHm SHINDE): (a) and (b). 
Information is being collected and wili 
be laid on the Table of the Sabha as 
lOon as the information i. ready. 

LnM Under High Yielding Varieties 
Cllltlvation Schemes 

32JO. SHRI KIRIT BIKRAM DEB 
BURMAN: 

SHRI K. SURYANARAYANA: 

WIll the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether there is a scheme to 
bring about 14.5 million acres of 
land In the different states undc!' the 
High Yielding Varieties Cultivation 
Scheme during the current Kharif 
Seuon; 

1.9 (ai) LSD-8. 

(b) if so, the State-wise detail. of 
the acheme, tndlcatin, the area to be 
brought under the scheme and the 
estimated cost of their schemes and 
also the quantity of fertilisers needed 
for the purpose; 

(c) the details of the proposals, if 
any, sponsored by the Tripura Gov-
ernment for promotion of High Yield-
ing Varieties Cultivation and the 
extent of their approval by Govern-
ment; and 

(d) the allocations sanctioned for 
th~ purpose and the amourot of 
Central 'aid likely to be given tor the 
scheme? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI· 
CULTURE, COMMUNITY DEVELOP_ 
MENT AND COOPERATION (SRRI 
ANNASAHIB SHINDE): (a) The 
Central Teams which bad visited the 
State last year to finalise the agricul-
tural prorammes for 1967-68, had pro-
posed a tentative all-India target of 
14.5 million acres under the Hlp 
Yielding Varieties Programme for the 
Kharif season, 1968 on the basis of 
their discussions with individual 
States. This target has since beeD 
revised to 13.11 million acres on the 
basis of the discussions of the Central 
Teams which recenly visited the 
States to finalise the 1968-89 agl'icu!-
tural production programmes. 

(b) The State-wise details of 11.11 
million acres are given in the attached 
statement. Quantities of fertililerl 
needed for the targeted acrage on the 
basis of the recommended dOlie. ere 
also shown in the statement. laid oa 
the Table of the House. [Placed m 
Librarl/. See No. LT-1555/68]. 

With reard to the estimated cost of 
the programme, the only item Involv-
ing expenditure on the part of the 
Government is appointment of addi-
tional staff in the districts covered by 
the High Yielding .VarietiCi Pro-
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·gramme. The State Governments 
have taken steps to determine the 
requirements of addltional staff. ac-
cording to local need and appoint the: 
aame on a phased basis. Estimatl:s of 
cost involved will be furnished by 
the States after the same have been 
worked out. So far as the cost of 
various imputs is concerned, it is to 
be met by the participating cultiva-
tors themselves, either with their 
own resources or with the loans ob-
tainable from the Governmental or co-
operative agencies. 

(c) and (d). The Government of 
Tripura have a programme of imple-
menting th~ High-Yielding Varieties 
Programme in two out of the &ix 
intensive blocks in the Territory. An 
area of 5,000 acres will be covered 
under the high-yielding varieties pro-
grammc during the current year as 
against 1.200 acres covered dUring 
1967-68. 

During 1968-69, a totnl outlay of 
Hs. 3.5 lakh~ has been approved by 
the Working Group on Agriculture 
for InWnsivc Agricultural Pro.E(rammo 
lincludint.· H.V.P.) for Tripura Ad-
ministration. In connection with the 
higb-yielding varities scheme. the 
Gov'cr!lment of Tripura will be ap-
pointing additional staff at different 
levels. The cost involved on the 
appointment of additional staff will be 
borne entireiy by the Government of 
India. Tripura, being a Union Terri-
tory. 

Pablic Call offtces and direct Tele-
pheDe connections ;n Blkaner Division 

2211. SHRI P. L. BARUPAL: Will 
the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the number of requests made in 
the Bikaner Division of Rajasthan for 
opening Public Call Offices and direct 
telephone connections during the years 
1967-68 and 1968-69 so far; 

tb) the number of requests granted 
and the number of requests which 
have been refused; 

(c) the reasons for not providing 
to:>lephone connectiQDS in spite of 

. repeated requests made by traders of 
prominent markets ot Jetsar, Vijaya-
nalar, Pilibanga and Sadoul town in 
District Sriganganagar; and 

(d) whether any steps are being 
taken to accede to their request. in 
the near future? 

THE MINISTER OF STAT, IN 
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI t. K. 
GUJRAL): (a) The number at re-
qu·ests received in the Bikaner Sub-
Division (Bikaner is only a Sub-Divi-
sion and not a Division in the Rajas" 
than Circle. Telecommunication 
Wing) for providing direct telephones 
during 1967-68 wa, 506. and between 
1-4-1968 to 25-7-1968. the numb~r ',vas 
148. Regarding public call offices, no 
formal requesls arc nccessary. and 
the Depa,·t'mcnt pro~n>ssi\'ely opens 
such offices on its own initiative. 
wherever f<"<lsible and ro'Olunerative 
or '''1 loss bRsis in conformity with 
the Governmcnt polky at cerl,,;n 
cal·"gorj~s of stations based on consi-
derations of administrative impor-
tance. population, remoteness etc, 

(b) The number of requests granted 
for dirpct tel·~phones in 1967-68 was 
344 and during the period 1-~-68 tQ 
25-7 -68. 7~ more slIch requests were 
g,·anted. 

During 1967-68, 5 Public Call 0ftI-
ces were opened. One more sanc-
tioned Public Call Office is pending 
installation. 

(c) and (d). At Jetsar, there i. no 
Telephone exchange yet. A 50 line 
small Automatic Exchange has been 
sanctioned and telephone connections 
required at this place will be provid-
ed as soon as the SAX is installed. 

At Vijayanagar (Shri Vijayanagar) 
15PCO extensions have been provided 
to the public from the PCO switch 
board. A scheme has been sanctioned 
to convert this into a re,ular Ex-
change (SAX). More connections can 




